
     
  

    
 

       

      
     

 

       
     

      
  

      
   

   

   
   

   

     
     
     

     
     

      

  

             

        

 
   

  



  

  

             

           

           

          

           

        

          

            

          

       

       

        

          

          

          

               

            

          

            

         

       

       

           

        



B.S.V. Prakashkumar, ember (Judicial)

V. Nallasenapathy, Member (Technical)

representation has been received by the Petitioner Company from any

Regulatory Authority nor from the Secured and Unsecured Creditors. The

requisite information called for by the office of Regional Director has been

submitted by the Petitioner Company and no further information has been

sought for.

5. At least not less than 10 days before the date fixed for hearing, Petitioner

Company to publish the notice of hearing of Petition in two local

newspapers, viz. "lndian Express" in English Language, having circulation in

lvlumbai and Vadodara and the translation thereof in "Navshakti" in Marathi

Language, having circulation in lvlumbai.

6. The Petitioner Company to file affidavit of service in the Registry proving

publication of the notice of hearing of Petition in newspaper.

Lenovo
Typewritten Text
Sd/-

Lenovo
Typewritten Text
Sd/-




